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Circulation Dates Granted for Praecipe Received

Coram :- Hon’ble Shri. Justice N. J. JAMADAR.

Date :- 02/07/25 (Court Room No. - 03)

Matter No.
CAC/176/2019 in CRA/228/2017
CA/23/2021 a/w CRA/591/2017

CRA/576/2009

CA/385/2017 in CRA/596/2017
IA/21438/2025 in CRA/97/2023
CRA/235/2024

CA/1/25 in CRA/477/2015
IA/ST/10040/2025 in CRA/359/2023
CRA/277/2025

CRA/23/2025

CRA/361/2023

CRA/39/2014

WP/8301/2025 a/w WP/8300/2025
WP/ST/21104/2025
WP/ST/21105/2025

WP/2966/2007

WP/3215/2009

WP/7676/2025
WP/7667/2025
WP/7665/2025
WP/16042/2023 a/w WP/14942/2024,
WP/14940/2024
WP/5113/2025
WP/13439/2023
WP/8604/2025
WP/8548/2025
WP/3763/2025
WP/7036/2025
WP/2406/2025
WP/5927/2025
WP/7830/2025

WP/ST/20351/2025

WP/ST/20348/2025

Advocate Name
I. M. KHAIRDI
M J & PARTNERS

MULLA & MULLA

DESAI & DIWANJI
RAVINDRA KACHARE
S. P. WAREKAR
MANJIRI PARASNIS
AKSHAY R. KAPADIA
DRUPAD PATIL
P. R. ARJUNWADKAR
R. K. MISHRA
ZAID S. ANSARI & ASSO.

RUSHIKESH BARGE
PRAJAKT ARJUNWADKAR
PRAJAKT ARJUNWADKAR

GAURI KISHOR JADHAV

RAJARAM P. LOTE

BALASAHEB DESHMUKH
BALASAHEB DESHMUKH
BALASAHEB DESHMUKH

I. M. KHAIRDI

ASHISH U. MISHRA
ADITYA D. GURAV
ADITYA D. GURAV
NITIN GAWARE PATIL
NAVEEN BALASO KHAIRE
NACHIKET V. KHALADKAR
ABHUIT P. KULKARNI
AJINKYA M. UDANE
SAMIR M. SURYAWANSHI

KISHOR D. WALANJU

KISHOR D. WALANJU

Date Assigned
09/07/25
09/07/25

10/07/2025 for

Final Hearing
16/07/25
30/07/25
31/07/25
04/08/25
05/08/25
06/08/25
06/08/25
13/08/25
14/08/25

03/07/25
03/07/25
03/07/25
07/07/2025 for
Final Hearing
07/07/2025 for
Final Hearing
09/07/25
09/07/25
09/07/25

09/07/25

09/07/25
09/07/25
09/07/25
09/07/25
09/07/25
09/07/25
09/07/25
09/07/25
09/07/25
09/07/2025
Subject to
removal of
office
objections
09/07/25



21
22
23
24
25
26
27
28

32
33
34
35
36
37

38

39
40

41

42
43
44
45
46
47
48
49
50
51
52
53
54
55
56
57
58
59

WP/ST/22119/2025 SHRIRANG KATNESHWARKR 09/07/25
WP/ST/20790/2025 ASHOK B. MISHRA 09/07/25
WP/ST/17636/2025 NAGESH Y. CHAVAN 09/07/25
WP/ST/22121/2025 AMOL A. PATIL 09/07/25
WP/ST/21872/2025 SOMNATH B. THENGAL 09/07/25
WP/ST/16517/2025 DINESH TIWARI & ASSO. 09/07/25
WP/8870/2023 GIRISH AGRAWAL 10/07/25
IA/3642/2025 in WP/848/2025 SAMUDRA LEGAL 10/07/25
WP/3731/2012 NACHIKET V. KHALADKAR 14./07/2025. for
Final Hearing
WP/12518/2015 NACHIKET V. KHALADKAR 14./07/2025. for
Final Hearing
WP/ST/21318/2025 SHARAYU SHINDE 16./07/2025. for
Final Hearing
IA/ST/21791/2025 in WP/11558/2015 PRASHANT D. PATIL 16/07/25
WP/2672/2019 SHEKHAR S. BHISE 22/07/25
WP/7905/2021 RANJEET H. PATIL 23/07/25
IA/ST/25795/2023 in WP/1692/2017 SHANKAR M. KATKAR 23/07/25
IA/ST/18246/2025 in WP/8035/2025 NAIR VENGURLEKAR & CO. 29/07/25
WP/7893/2023 SANDESH DESHPANDE 30/07/25
30/07/25 Sub.
WP/ST/21243/2025 LEENA PATIL To removal off.
objections
WP/8750/2024 INDIA LAW ALLIANCE 30/07/25
WP/7310/2023 CHAITANYA NIKTE 30/07/25
05/08/25 Sub.
WP/ST/8662/2025 AKSHAY R. KAPADIA to removal off.
Objections
WP/9296/2019 RANJANA PARIKH 05/08/25
WP/1346/2024 RANJANA PARIKH 05/08/25
WP/3098/2020 RANJANA PARIKH 05/08/25
IA/ST/10633/2025 in WP/7043/2024 SANJAY S. PATIL 06/08/25
CA/16112/2025 in WP/4439/2000 SANJAY S. PATIL 06/08/25
WP/2494/2020 MANIJIRI PARASNIS 07/08/25
WP/6307/2017 BHARAT JOSHI 11/08/25
IA/ST/25086/2023 in WP/10246/2019 TRIYAMA LEGAL 11/08/25
WP/12794/2017 SIDDHESH A. PILANKAR 11/08/25
WP/6053/2013 BHARAT JOSHI 11/08/25
WP/2395/2021 SAURABH S. OKA 11/08/25
WP/12825/2015 HARSHVARDHN SURYAVNSHI  12/08/25
WP/3559/2023 AJIT M. SAVAGAVE 12/08/25
WP/6118/2017 SANDEEP R. MISHRA 13/08/25
WP/11768/2017 SANDEEP R. MISHRA 13/08/25
WP/977/2023 ABHINESH YADAV 13/08/25
WP/8464/2023 P S CHAMBERS 13/08/25
WP/11431/2023 a/w WP/11439/2023 PRASHANT D. PATIL 14/08/25






